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seems to be utterly unaware of what
is happening in this country so far as
gheraos are concerned?

Shri F. A. Ahmed: That part of the
function can be better performed by
my hon. friend by persuading other
people not to indulge in this activity.

Shri D. C. Sharma: I am not the
Minister. You are the Minister of
Industry. We made you Minister, but
you cannot perform your duty.

Shri Tenneti Viswanatham: As the
Minister has conceded that there is a
moral claim to start some gherazos st
least, has he defined a limit beyond
which gherao becomes illegal and be-
low which it becomes legalised?

Shri F. A. Ahmed: I have not claim-
ed justification for it; some people
claim it.

Shri J. B. Kripalani: If I mistake not,
the Minister said that in certain cases
gheraos are justified.

Shri F. A. Ahmed: I have net said
that.

Shri J. B. Kripalani; May I laew if
that is his view or that is the view of
the Cabinet?

Shri F. A. Ahmed: I anmr sorry if that
has been misunderstood. What I said’
was that some people claim that it is
justified.

Shri Ranga: May I draw your atten-
tion to the impropriety of the parti-
cular answer that the hon. Mimster
has repeated three times” He must be
aware now how a wrong impression
has come to be created, and he should
take himself more seriously, and not
simply be content with saying that
some people are saying so. Some
people say that to murder is good:
Then what does that mean? The
impression will naturally be created’in
the country that to murder iss a good'
thing in some cases. Does the Minis-
ter think so? ‘
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Shri F. A. Ahmed: May I just say”
that the question was framed in such:
a manner if that was the view of the
Labour Minister of West Bengal. I’
said: yes, there is a claim on the vart
of some people who say so.
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The Minister of Railways (Shri C.
M. Poonacha): (a) Yes, Sir. The mob
which was orginally 200 in number
swelled to 1000 later.

(b) Yes, Sir.

{c) No, Sir. But members of the
Police, Railway Protection Special
Force and a District Civil officer did
receive injuries duz t> pelting of
stones by the mob.

(d) 11 persona of the mob were in-

juried as a result of police firing. 3
were given first aid and discharged.
The remaining 8 were adnmutted 1n
Krishnagar Civil Hospital. I succum-
bed to irjuries. Damage to railway
property has been estimated at a
little over Rs. 3000/.
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Shri C. M. Poonacha: Not exactly.
The residents of the refugee camp
mearby sturted some agitation demand-
ing enhancement of their daily dole
that was given to them and against the
food shortage. Consequent on that,
they came and obstructed the running
of trains, ind thus a situation develop-
ed where certain unlawful acts were
osommitted.

Bhri Bhri Chand Geel: I would lke
to know whether, in view of several
railway holdups recently, an enquiry
has been conducted into this affair,
and what arrsmgements the Gov-
ernment contempiate to secure the
safety of the passengers travelling on
the railweys.

I also want to know whether in-
view of this incident, the Government
has made adequate arrangements for
the security of the passengers.
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Shri C. M. Poonacha: These matters
are being discussed with the West
Bengal Cwvernment, including the
Chiet Minister and the Deputy Chief,
Minister there, and as a result of that,
they wanted certain assistance from
the Railway Protection Force. Eight
companies of the Railway Protection
Force have been placed at the disposal
of the Bengal Government to safe-
guard the interests of the travelling
public by trains. The lav and order
question is a matter which rests with
the State Government. As and when
they seek additional assistance, " we
are prepared to render such assistance
as is necessary,
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Shri C. M. Poonacha: The district
magistrate, the sub-divisional officer
and the deputy superintendent of police
were zll present at the site and per-
haps they may have taken control ef
the situation and ordered necessary
police action.
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Shri C. M. Poomacha: According to
the information that I have, thirty

rounds of tear gass shells were burst
to control the situstion.
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Shri C. M. Poomacha: 1 had expisin-
ed earlier that they were demanding
#n increase in their daily doles; that
was perhaps the reason.
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Shri C. M. Poonacha: The redressal
of these grievances is not a matter for
the railways; it is for the state govern-
ment and the ministries concerned
there. 1 am only giving information
about the imcident that has taken
place.
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Shri C. M. Poonicha: I do not have
any information to that effect.
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Shri C. M. Poonacha: I have ex-
plained it already that they demanded
a rise in iheir daily doles.

Shri P. Vemkatasabbaiah: At the
slightest provocation or even without
any provocation, to give vent to their
imaginary or real grievances, Shri
Poonacha's railway administration s
made the target everywhere in the
country. In this connection has the
railway ministry any liaison with the
state governments to enlist their co-
operation to see that the nalional pro-
perty i8 hot destroyed to give expres-
sion to certaln local griévances?
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Shri C. M. Poonacha: We keep close
liaison wilth the state government and
other authorities concerned for the
smooth running of the railways. I
must admit that the railways have be-
come the emsiest target of attack when
there is any kind of political upheaval
or distrubance.
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Shri C. M. Poonacha: It is not om
account of any action initiated by the
railways; it is due to action taken by
the state authorities.
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Shri C. M. Poonacha: Forlier, about
two or three weeks ago ! made &
statement in this regard. The mum-
ber of train holdups are far too many
and are becoming more and more
day afier day. Even now in the How-
rah-Sealdah section, between waltair
and Howrah the railway services are
disrupted d4nd the trains are not rum
according to the schedule. These in-
terruptiont are becoming more fre-
quent and also serious.

Shri Hem Barua: Whenever there
is something in this country, the rail-
ways are the target of attacks. Orissa
is following West Bengal in this res-
pect. May I know if the hon. Minister
can enlighten us as to what is thers
8o much attractive about the railways
that the moving triins are the targens
of attack and the movement of the
trains is also held up?

aimc.u.m I am sorry 1
could not follow the hon. Member.
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Mr. Speaker: It 13 a humour; it is}

because the railways are running
ey i
Shri Hem Barua: 1 shall repeat it,

Sir. Whenever there is something in
this countiry, generally the railways
are the target of attack. Orissa is fol-
lowing West Bengal in this respect.

In that connection, will the hon.
Minister enlighten us as to what is
there so much attractive about the
railways that moving trains are held
up and stopped and are subject to the
pelting of stones? What is there so
much attractive about Shri Poonacha?

Mr. Speaker: All right.
proceed to the next item.

Let us

Shri Eanwal Lal Gupta: Is there
not a reply to this question?

Mr. Speaker: I have answered it.

Shri Hem Barua: What was the

reply, Sir?

Mr. Speaker: I said that the rail-
ways are easily available cverywhere,

Shri Indrajit Gupta: On the previous
occasion, to which the hon. Minister
referred just now, a couple of weeks
ago, when he laid a statement about
the dislocation of trains I had drawn
the attention of his colleague, the
Minister of State, to a report appear-
ing in the Statesman from Calcutta,
referring to this Dhubulia incigent it-
self, which said that this crowd of
refugees who were obstructing the
train and even removed part of the
track, was led by local Congress
leaders. 1 want to know whether sub-
sequently he has found out anything
more about this. Can he tell us?

Shri C. M. Pyonacha: I have no in-

formation.
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Shri C. M. Poonacha: The railways
were the object of attack; we had
not had any control over the situation.
These actions to control the situation
are taken by the State Government,
under their authority; and they exer-
cise their authority by taking appro-
priate action. I am only furnishing
the informations. I do not have any
more to add.

WRITTEN ANSWERS TO QUES-
TIONS

Export Promotion Bodies

*1738. Shri Ram Kishan Gupta:
Will the Minister of Commerce be
pleased to state:

(a) whether Government propose to
reduce the number of export prowno-
tion bodies and other ocouncils and
committees with somewhat identical
membership and overlapping func-
tions;

(b) if so, whether any plan has been
chalked out in this regard; and

(c) if so, the masn features there-
of?

The Minister of Commerce (Shrl
Dinesh Singh): (a) to (c). Proposals
under consideration of Government
contemplate:—

(i) amalgamation of the Board »f
Trade with the Export-lar2ort
Advisory Council and
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